g03 Matters under AUGUST 27, 1081 Rule 377 308

[srea w=x ¥=i]

UWeay aqr IMAwA  wrAwfaw
T ¥ amgg §, I ¥4Q IS
Ty & faq s war MedE T
gt & o

(vilif), Nsarecr or HINDI IN SCHOOLS.

oft v femrmw armatwr (gEgR):
JurETH  wERq, TR JA AL
I ag wgr war § & =y wy
fady 9T 9ar A@ AT W QT [@ AT
qfcorm ag § & <Twar O
wap AP exAr # fgdr #r agrd
TR ®T T F O\ uwadr *
we exa, fesely ofers ena wiT @R
wv3 TFal ¥ 119 war & fgelr #Y
arrf aF Fr AT ¥ HATIE
ferdy ag & =% wAF DAt H
THET  TAFAT 9Far §

T§¥ ¥ AT WITAT 7 T, 1981
F AdAN & v gOf@T o &
13 =df7 Srae* & g9 W W
fe 33 fer2t A7 3 wreor wyarfaa
;A 9T WER FeaT FIEM 9&ri **
78 FATFTOTGT | [T JQXF
gy fra YT ** #r fg=r foew
@Y WX TET F O H gar war
fgrlr @93 ¥ fod frad o¢ 99
BT FyA A T AR
axg w9arfaa fwar @~ wawmas-
aar 19T AUA T TH fawrey
3 faerpras wr wAw ¥ frar 9

arasy g M qdfran ey
ferlt AT o A A o F o
aurare faqx ® § 1 fe=hr foer
Px ¥ g F 3@ fqaen ¥4

orat ®r qger o fremfes fear oy
wwr & 1+t 3] agy @ W
qOT AR ATAT FTAX F Tly Wy wr
T T WREAT T & |

faa s2w ¥ o fg=r @Y,
I Rw ¥ figh o 97 o WY
WEIRNI FCT 98, ¥89 8§ rar avar
g wd ¥y ara WS g Er awdr |
@ I N T {TL AT R
T ¥ Iq8T § WA Formr
A #raq ag AT g fe T vy
¥ B}y FN AR A fArd
JIAT WA |

w3 wrwr s wia g fe ta wEar
# famer Atfas sw a0 am w@k
I wmst & wfa mowm, S,
gataar md fawar g =agR
=g e & g fedft ** =)
qrERg@r 7 w1 I8 |

MR. DEPUTY-SPEAKER: The name
which the hon. Member has mention-
ed will not go on record.

(ix) NEED TO INQUIRE INTO THE ROTTING
OF POODGRAINS DUF IO TRANSI'OR=
TATION IN OPEN BOX WAGONS.

SHRI A. K, ROY (Dhanbad): The
nation would be shocked to know that
in these days of scarcity of foodgrains
when to maintain regular supply to the
public distribution system and to keep
the price under control 2 million ton-
nes of wheat are to be imported from
the USA, FCI in collaboration with the
Railways is spoiling the wheat in thou-
sands of tonnes by transporting that
in open wagons in this rainy season.
The specific examples are being given
here.

On 20.6.1981 the FCI bocked 1600
quintal of wheat at Barnala Stalicn of
Northern Railway, State of Punjab,
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and the sald wheat was bogked In open
box wagong which arrived at Dhanbad
old yard, Eastern Railway on 6-7-1981
at 8.30 p.m. and detaineg upto 12.7.1981,
The wagons were not even covered
with tarpaulin and so got badly rotten
being drenched in rain water giving
pungent smell. Ultimately these box
wagons were sent fo Tatisilwai, Ranchi,
South Eastern Railway, This wheat was
svlg to the public on auction as the
rctten wheat not fit for human con-
sumption. This was purchased by the
businessman foy blending with the
wheat for human consumption causing
various diseases,

Again on 88.1981L at 2.0 hours an-
cther consignment of 33 open box wa-
gons loaded with wheat e 16080
quintals for FCI, Dhanbad arrived at
Dhanbad Yard. Due to open box wagons
this wheat also got rotten and started
germinating in rain gnd till 15.8.1981
at the time of my leaving Dhanbad,
tne wheal could not he ulldoaueud.

On contacting the Divisional Rall-
way Manager, Dhanbad, who was not
even first awase of the case, I was in-
formed tkat the FCI requisitioned more
i heat than it could unloai 1n time 1e-
sulting in this dentention and on the
paoint why it was not covered 1 was
told that the system was to transport
foodgrains 1in open wagons This colos-
snl waste of foudgrains due to the cri-
minal unconcern both of the Railways
&#nd the FCI was brought to the notice
¢t the District Admiristration demand-
ing protecution by several public orga
nisations,

Such cases have also been reported
from Bhagalpur sometimes back,

Spoiling valuable foodgrains in this
way Is a crime to the nation. I demand
immediate probe and action and a
statement to this effect both from the
Ministers of Food and Agriculture and
the Railway.

{x) NEED FOR LEGISLATION TO REGULATE
THE SERVICE CONDITIONS QF DOMES-
TIC WORKERS IN THE COUNTRY,

SHRI KAMAL NATH (Chhindwara):
“The Domestic Workers' Union has been
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propagating the cause of thousapds of
domestic servants throughout the coun=
try, praying for better working condi-
tions for them,

In spite of the fact that there are
thousands of domestic servants servic-
ing almost 24 hours in g day, there is
no legislation to regulate their service
condition. It is strange that though the
country has achieved independence
over 34 years ago, Government has not
given any consideration to this right
cause, These people are at the mercy
of their masters for everything ALe.
wages, welfare etc. These masters
know well that there is mno statutory
power to stop them from exploiting
such workers,

Their condition is in no way better
than that of the bonded labour for the
release of whom there has been great

Wsn and ame 31 ssae $kn an stry

Under these circumstances, I will
appeal to the Government to come for-
ward with a legislation at an early
date to regulate the service condition
of the domestic workers of the country,
so that they can realise that they are
also honoured citizens of India, like
any othc: wutizeas of thes gieal country.

(x1) ALLEGED ATROCITIES ON TAMILS IN
SrI LANKA,

SHRI K. MAYATHEVAR: Large
scale atrocities have been committed
on 35 lakhs of Tamillans in Sri Lanka
in about 8,000 sq. miles. The life and

property of the S Lanka Tamilians

are at stake. A day earlier one Indian
pilgrim was reported to have been
murdered. The properties of the 8ri
Lanka Tamilians are destroyed. The
day to day life of the Sri Lanka Tami-
lians is quite unsafe. The Government
of India should solve the problem give
protection to all Sri Lanka Tamilians
and safeguard human life and property,



